[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF OCTOBER-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE

MS. NEELOFER ABIDAICENTRAL 1301, ISUIT 02/2024  [17.08.2024 [ALLIED TUBES04.10.20[25.10.2025 28.10.2025 |07.11.2025 [18.11.2025 [18.11.202
IPERVEEN DISTRICT JUDGE [EXTENSIO RECOVERY [PVT. LTD. VSk25 53
((COMMERCIAL COURT)-01 IN BLOCK| JAMIT SANON
[TIS
[HAZART
ICOURTS,
IDELHI
1301, ISUIT FORI669/2025 [06.06.2025 [KAILASH 09.10.20[29.10.2025 130.10.2025 [30.10.2025¢ F INIL
[EXTENSIO RECOVERY ICHAND GUPTA]25
IN' BLOCK, &k ORS. V§
[TIS INEETI
[HAZARI ISHARMA &
ICOURTS, IORS.
[DELHI
1301, ISUIT FO§|688/2025 [13.06.2025 /S.  R.  KJ09.10.20(04.11.2025 [07.11.2025 [14.11.2025 [02.12.2025 02.12.202[NIL
[EXTENSIO [RECOVERY IGOEL ABHEY}]25 5
[N BLOCK| [KUMAR  JAIN]|
[TIS 'S MUNICIPAL
[HAZART ICORPORATION
ICOURTS, F DELHI
[DELHI
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [753/2025 05.07.2025 [RAKESH 04.10.2018.10.2025 18.10.2025 [07.11.2025(06.12.2025 [12.12.202
[DISTRICT JUDGE| ALHOTRA VSf25 [15.11.2025 [15.11.2025 [21.11.2025 5
I((COMMERCIAL COURT)-02 IMCD
1306 ICS (COMM) [614/2025 27.05.2025 [M/S 08.10.20[25.10.2025 25.10.2025 [11.11.2025 [06.12.2025 08.12.202]
INOCTURNAL |25 22.11.2025 22.11.2025 [24.11.2025 5
S M/
[HAVELLS
[NDIA LTD
1306 ICS (COMM) [788/2025 [11.07.2025 [HARJEET 09.10.20[25.10.2025 25.10.2025 [31.10.2025[22.11.2025 [26.11.202
[KAUR BAGGA]25 [07.11.2025 [07.11.2025 [12.11.2025 B
VS MCD
1306 ICS (COMM) }98/2025 [06.05.2025 [DR  ROSHAN]|13.10.20 [31.10.2025 1.10.2025 [12.11.2025 [06.12.2025 [17.12.202
ILAL 25 22.11.2025 22.11.2025 [26.11.2025 5
JAGGARWAL V¢
IMAYANK
IGUPTA
1306 ICS (COMM) [589/2025 [22.05.2025 [MOHSIN [14.10.20 [31.10.2025 131.10.2025 [13.11.2025 [12.12.2025 [19.12.202
[DEHLVI VSi25 22.11.2025 22.11.2025 [28.11.2025 5
ISANA
[HERBALS PVT|
ILTD
1306 ICS (COMM) [1047/2024 [20.09.2024 [KALPANA [17.10.20 [10.11.2025 10.11.2025 [17.11.2025 [24.12.2025 [12.01.202
IBHANDARI VS5 29.11.2025 29.11.2025 [09.12.2025 6
JARTHANT
JALUMINIUM
1306 ICS (COMM) [668/2025 [06.06.2025 [RAJESH 27.10.20 [07.11.2025 7.11.2025 [17.11.2025 [24.12.2025 [05.01.202)
[KUMAR YADAVj25 26.11.2025 26.11.2025 [08.12.2025|
S  SHRIRAM|
IGENERAL
INSURANCE CO|
ILTD
1306 ICS (COMM) [873/2024 [12.08.2024 [DEEPTI PATEIL}29.10.20[22.11.2025 22.11.2025 [24.11.2025[21.02.2026 [25.02.202|
S. C.P. PATElj25 9.01.2026 9.01.2026 [TO 6
[FARM  SEEDS [26.11.2025
[PVT LTD
[12.01.2026
07.02.202
I3 [MS. DEVENDER KUMAR|CENTRAL 1303, ISUIT FORCS(COMM) [23.01.2025 [M/S 08.10.20(12.11.2025 [12.11.2025 [19.11.2025 [26.11.2025 [26.11.202
ISHARMA, DISTRICT JUDGE,| [EXTENSIO RECOVERY [NO 107/2025) ISILVERTONES |25 5
ICOMMERCIAL COURT-03 IN BLOCK| ISPECIALITY
[TIS [TEXTILE PVT)
[HAZARI ILTD VS M/§
ICOURTS, ISUDHA SALES|
[DELHI & OR.
1303, ISUIT FORICS(COMM) [08.05.2025 JAMIT KHANNAJ31.10.20 [20.11.2025 20.11.2025 04.12.2025[11.12.2025 [11.12.202
[EXTENSIO RECOVERY [NO VS AAMIR o5 5
IN BLOCK, l507/2025 IPROP OF M/S§
[TIS [H.B.SKY
[HAZART ISHIRTS
ICOURTS,
[DELHI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.05.2025 [ELITE 14.10.20 |DE- 01.12.2025 ANDBEFORE [BEFORE [BEFORE [15.12.202
[DISTRICT JUDGE), [EXTENSIO COMM)590 [ENTERPRISES |25 02.12.2025 AND PE-DE- IPE- 15.12.2025 |5
ICOMMERCIAL COURT-04 IN  BLOCK] 2025 /S 17.11.2025 AND|02.12.2025 [19.11.2025
[THC [R.S.BUILDER [19.11.2025
[DELHI
1304 IRECOVERY [CS 15.05.2025 [SHANTANU 29.10.20 [PE- 26.11.2025 ANDBEFORE [BEFORE [BEFORE
[EXTENSIO COMM)/45 IGARG V/Ses5 27.11.2025 AND DE-DE- IPE- 17.12.2025
IN  BLOCK]| l2/2025 [TULSI HING [08.12.2025 AND|09.12.2025 [27.11.2025
[THC ICOMPANY 0.12.2025
[DELHI
5 [SH. MANOJ KUMAR|CENTRAL  |NIL
IDISTRICT JUDGE|

((COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJICENTRAL INIL
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI

7 |SH. MUKESH KUMARICENTRAL INIL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

B [SH. SANJEEV  KUMARCENTRAL [NIL
IMALHOTRA, DISTRICT|
UUDGE, COMMERCIAL/
ICOURT

9 [SH. DEEPAK GARG,CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09

1o ([SH. AJAY PANDEY,CENTRAL (307 ICIVIL ICS/COMM./ |02-06-2023 [PAWAN GARG}--- --- --- F--- — — -—-
IDISTRICT JUDGE, 893/2023 S.  SAURABH|
ICOMMERCIAL COURT [RAWLLEY AND|
JANR.

07 ICIVIL °S/COMM./ [02-01-2024 [SH. SANJAY|
l12/2024 PJAIN PROP. OH
/S S.S|
ICHEMICALS

S. JAY ACH
[TECHNOLOGIE
IS LTD.

1307 ICIVIL ICS/COMM./ J10-10-2022 [KRBL LIMITED|
[2304/2022 S. MOJ|
"OMMODITIES
[[NDIA PRIVATE
[ILIMITED

11 SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/960j04-09-2024 [M/S  CAPITALjo8.10.20} ILC IAS PER
WUDGE, COMMERCIAL IMETALS 25 IAPPOINTE ORDER,
ICOURT [THROUGH ID FOR[LIST OF
JAUTHORISED [EVIDENCEWITNESS
[PARTNER IRECORDI [ES BH
IDINESH BAFNA| ING [FILED

S MRS ITHIN
ADDIIA TATN nAV:
1310 °S (COMM)  [CS (COMM)/810117-07-2025 [HAMDARD 08.10.20[PE-03.11.2025 F F
INATIONAL 25
[FOUNDATION
INDIA) \E|
[HAMDARD
[EDUCATIONAL
JAND
IADITARI L
10 ICS (COMM) [CS (COMM)/129%25-11-2024 [HERO 09.10.20} ILC IAS PER|
[INVESTCORP |25 IAPPOINTE ORDER,
[PRIVATE D FOR|PARTIES
ILIMITED \E| [EVIDENCE[TO FILH
[BHAVANA RAM RECORDI [LIST OF
ING TTNESS
[ES, TH

ANV



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

IMCD

ROOM REGISTRAT NAME VS
1310 ICS (COMM) [CS (COMM)/690j23-06-2025 [PUMA SE VS
IDINESH 25 IAPPOINTE ORDER,
IBINDAL AND| ID FOR[LIST OF
JANR. [EVIDENCEWITNESS
IRECORDI [ES BH
ING [FILED
ITHIN
DAV
1310 °S (COMM) [CS 23-06-2025 [PUMA SE VS09.10.20+ ILC IAS PER|
COMM)/691 JEETENDRA |25 IAPPOINTE [ORDER,
2025 ISINGH ALIAS| D FOR[LIST OR
PEETU GURJA [EVIDENCE[WITNESS
IRECORDI [ES BH
ING [FILED
ITHIN
NAV:
10 ICS (COMM) [CS (COMM)/524114-05-2025 [STEEL METALj10.10.20 [ ILC IAS PER|
[TUBES ( INDIA)25 IAPPOINTE ORDER,
IPVT. LTD V§ D FOR[LIST OR
JOCEAN STEEL [EVIDENCEWITNESS
[INDUSTRIES IRECORDI [ES BH
ING [FILED
TTHIN
L NAV:
1310 ICS (COMM) [CS (COMM)/503j07-05-2025 [STATE  BANKI13.10.20 [PE-06.11.2025 - IAS PER
JOF INDIA VSes IORDER,
[PREETI JOSHI [LIST OF
TTNESS
[ES, IH
ANY, BH
[FILED
ATTTLITN
1310 ICS (COMM) [CS (COMM)/762j07-07-2025 [MOHAL LAI}13.10.20 | ILC IAS PER|
[PROP. OF M/Si25 IAPPOINTE ORDER,
[TEXTILE D FOR[LIST OF
IAGENCY \E| [EVIDENCEWITNESS
[BHUPINDER IRECORDI [ES BH
ISINGH PROP| ING [FILED
F M/§ ITHIN
lrApwED DAV
10 °S (COMM)  [CS (COMM)/897{05-08-2025 [STATE ~ BANK[13.10.20 [PE-15.10.2025 F AS  PER
IOF INDIA VSe5 IORDER,
IM/S SATl LIST OR
IMEDICINES TTNESS
THROUGH IT¢| IES, IH
[PROP IANY, BH
[PRADEEP [FILED
lrimaap ATTTLITN
1310 ICS (COMM) [CS (COMM)/775/08-07-2025 [KUNAL 14.10.20 | ILC IAS PER|
IMITTAL VS5 IAPPOINTE ORDER,
IMANIK KUMAR] D FOR[LIST OF
IMONDAL [EVIDENCEWITNESS
[RECORDI [ES BH
ING [FILED
TTHIN
L NAV:
1310 ICS (COMM) [CS (COMM)/890j02-08-2025 [MANJU  JAINji4.10.20 [PE-07.11.2025 - IAS PER
S ANURADHAR5 RDER,
IMAGGON [LIST OF
TTNESS
[ES BH
[FILED
ITHIN
DAV
1310 ICS (COMM) [CS (COMM)/856/28-07-2025 [KRISHNA 14.10.20 [PE-04.11.2025 o IAS PER)
[KUMAR VS5 IORDER,
IPANKAJ JOSHI [ILIST O
TTNESS
[ES BH
[FILED
ITHIN
NAV
10 ICS (COMM) [CS (COMM)/62729-05-2025 [CANARA BANKI25.10.20 [ ILC IAS PER|
VS VIJAYpes5 IAPPOINTE ORDER,
[KUMAR D FOR[LIST OR
[EVIDENCEWITNESS
IRECORDI [ES, IH
ING IANY, BE
[FILED
ALTTLITAL
1310 ICS (COMM) [CS (COMM)/902i07-08-2025 [SHRIKANT 131.10.20 [PE-13.11.2025 o IAS PER|
ICHAUDHARY |25 IORDER,
VS GURPREET| [LIST OF
ISINGH GULATI TTNESS
[ES, IH
IANY, BH
[FILED
ATTTLITN
12 [SH. RAVINDER BEDL|CENTRAL 401 ICS COMM 575/2025 20.05.2025 [BANK OFHj15.10.20
IDISTRICT JUDGE), IBARODA  V/S25 (PE-
ICOMMERCIAL COURT [HIMANSHU [7.11.202
[BANSAL 5
11.11.2
025
IDE-
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [CIVIL SUITICS (COMM)j16.08.2022 [M/S KARIM|
WUDGE, COMMERCIAL 1979/2025 [HOTELS
ICOURT IPVT LTD. V|
[MOHAMMA
[D TALHA
ICIVIL SUITICS(COMM) 1.07.2025 [M/S RK]
99/2025 IGOEL
JABHAY KR|]
WAIN \E
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DISTRICT

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT

NAME

VS

ICS(COMM) [01.08.2024 [SRI
[840/2024 INARAYAN
[IMERCANTI
ILES PVT]
ILTD. \E
[NITCO
IMARBLE
D ANITE
CIVIL SUITICS(COMM) 8.01.2025 [SHREE
134/2025 [GOKULAM
ICHIT ANDj
[FINANCE
ICOMPANY
IPVT LTD VS
SRA|
1ADRAT

4 [SH. ASHUTOSH KUMAR,WEST ICS ICS 01-02-2025 [KRISHAN 04-10-  [NIL NIL NIL [NIL NIL NIL
IDISTRICT JUDGE| COMM)/90 [KUMAR 2025
I((COMMERCIAL COURT) 2025 PINDAL

[PROPRIETOR

IOF M/S JAI

IGANESH STEEL|

lco. -- VS M/S|
DI D

ICS ICS 10-03-2025 [SURESH 08-10- |NIL INIL INIL INIL INIL INIL
COMM)/193} IKUMAR  JAINR025
2025 [PROP. M/§|

EER METALS|
- \E|
JAMANPREET

ISINGH PROP|
) INDED)

ICS ICS 26-04-2025 [THE SUPREME09-10- [NIL INIL INIL [NIL INIL INIL
COMM)/33 INDUSTRIES [2025
/2025 ILIMITED v§

IMANJUNATHA
ENKATAPURA|
INARAYANASW
JAM (TRADING|
Ac QD ANCE)

5 [MS. PREETI AGARWALWEST INIL
IGUPTA, DISTRICT JUDGE
I((COMMERCIAL COURT)-02

16 |[SH. RAGHUBIR  SINGH,WEST [NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL|WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMAR|WEST [NIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. PULASTYAINEW DELHI [1 ICS(COMM) [B14/2024 05.04.2024 [FEDERAL- 10.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IFINAL
[IPARAMCHALA, DISTRICT IMOGUL 25 EEK IONE [FILED IGIVEN INOT IARGUMEN|
WUDGE (COMMERCIAL IGOETZE INDIA| WEEK IGIVEN [T/
ICOURT)-01 ILTD. VS| [06.01.2026

[EMTEX
JENGINEERING
[PRIVATE
— I rnrTEn.
ICS(COMM) [801/2024  [24.09.2024 [LALIT KUMAR}7.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
JARORA VSj25 EEK NE [FILED IGIVEN INOT JARGUMEN|
ISKYLARK WEEK IGIVEN [T/
ICABLES  AND| [12.01.2026
ICORDS LTD.

ICS(COMM) [323/2025 02.05.2025 [COMPUTER 17.10.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE [FINAL
PUNCTION PVRi25 WEEK IONE [FILED IGIVEN INOT IARGUMEN(
ILTD. VS. FIVE WEEK IGIVEN [T/
ISPLASH [12.01.2026
[NFOTECH
[PVT. LTD

ICS(COMM) [361/2025 15.05.2025 [M/S SONAI30.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IFINAL
ICORPORATION |25 WEEK IONE [FILED IGIVEN NOT IARGUMEN|
[[NDIA VS| WEEK IGIVEN [T/
IBANK Of 14.01.2026
IBARODA




SR

COURT

DISTRICT

COURT

CASE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
21 (SH. BHUPESH KUMAR,NEW DELHI |25 ICS (COMM.) 842 /2024 09.10.2024 [RK 08.10.20/WITHIN ON THIN [NOT IDATE NOTDATE MISC.
[DISTRICT JUDGE| [ELECTRICALS |24 EEK NE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) R. § EEK IGIVEN [CE
[ELECTRICAL 25.02.2026
PVT. LTD.
ICS (COMM.) 668 /2021 [24.12.2021 [SANJAY GUPTA|27.10.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE MISC.
JAND ANOTHER]25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
S EEK IGIVEN [CE
TILLOTAMA 5.01.2026
ISARANGI
ICS (COMM.) T505 /2024 |07.06.2024 |B. L. AGRO[&27.10.20 [WITHIN ONEWITHIN [NOT IDATE NOT|DATE  [MISC.
[NDUSTRIES |25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
[LIMITED \E| WEEK IGIVEN |CE
PAISWAL 22.12.2025
ENTERPRISES|
JAND ORS.
ICS (COMM.) |117/ 2024 |08.05.2018 [INDRAPRASTH [30.10.20[WITHIN ONEWITHIN [NOT IDATE NOTDATE MISC.
IA-  INTERCITY}]25 EEK IONE [FILED IGIVEN INOT IAPPREAN
[TRAVELS VS WEEK IGIVEN [CE
CENTRAL 8.12.2025
[PROVIDENT
[FUND
ICOMMISSIONE
ICS (COMM.) 872 /2024 |24.10.2024 130.10.20WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
(25 EEK NE [FILED IGIVEN INOT IAPPREAN
EEK IGIVEN |CE
24.12.2025
22|MS. DEEPALI SHARMA,NEW DELHI NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, NEW[JCIVILSUIT [CS (COMM)06.04.20223SHRI PREM]|10.10.20 [10.11.2025 ITH INp4.11.2025|NIL INIL INIL
WUDGE(COMMERCIAL ICOURT 203/23 ICHAND 25 15 DAYS
ICOURT) IBLOCK-I JAGARWAL VS|
CELEBRATION
IS EVENTS PVT|
ILTD.
2, NEWCIVILSUIT [CS (COMM)o1.12.2022 [[FFCO M(15.10.20 [07.11.2025 WITH INp7.11.2025 [NIL INIL INIL
ICOURT 673/22 ICROP SCIENCE?25 15 DAYS
IBLOCK-I [P LTD VS. ARUP|
[KUMAR
IMOHANTA
24MS. ANURADHA SHUKLASOUTH 16, NEW|COMMERCIA [CCS(COMM) [01.05.2025 [SMALL 14.10.20 [14.11.2025 14.11.2025 [05.12.2025|NIL 109.01.202[NIL
IBHARDWALJ, DISTRICT| ICOURT L 231/2025 IFARMERS o5 5
WUDGE(COMMERCIAL IBLOCK-I JAGRIBUSINESS
ICOURT) S SANDYA
25 [SH. SANDEEP YADAV ISOUTH 17, NEW|COMMERCIAICS(COMM)/ [29-01-2024 |[MAHESH 17-10- 1-10-2025 I3 DAYSH 06.01.2026 -
ICOURT [L l51/2024 [EDIBLE  OILlo25 BEFORE
IBLOCK-I [INDUSTRIES [THE
S. M/§ INDOH
INAKODA FOOD|
IMARKETING &
IORS.
17, NEW|COMMERCIACS(COMM)/ |o7-01-2023 [POORAN 29-10-  [14-11-2025 13 DAYS- [22-01-2026 - -
ICOURT IL 12/2023 ISINGH GARG]o25 IBEFORE
[BLOCK-I IVS. HEALH] THE
ICARE AT INDOH
[HOME INDIA|
[PVT. LTD.
17, NEWICOMMERCIACS 24-05-2023 [LOTUS I31-10-  [19-01-2026 [ONE F - F o
ICOURT IL COMM)/314 [HERBALS PVT[2025 EEK
[BLOCK-I 2023 [ILTD. VS TATA| IBEFORE
JAIG GENERAL THE
[INSURANCE INDOH
ICO. LTD.
26(SH. AJAY KUMAR JAIN,SOUTH INIL
[IDISTRICT JUDGH
((COMMERCIAL COURT,
(DIGITAL)-04
27 (SH. LOKESH KUMARSOUTH ko, NEW|CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01- | 9-10- F - 4-12-2025)
ISHARMA, DISTRICT| ICOURT  [CIAL l3/2023 ILIFE 024 024
WUDGE(COMMERCIAL [BLOCK-II ISOULUTIONS
ICOURT) [INDIA P. LTD|
S AMIT|
[ENTERPRISES




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS
ko, NEWCS/COMMER [CS/COM/60 [26-08-2023 [[V [30-05- | F - - F l13-11-2025
ICOURT ICIAL /2023 ICOMMUNICATIf2024
[BLOCK-II JON VS JAKSON|
[LTD.
ko, NEWCS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- | 14-05-2025} 3 F 8-12-2025
ICOURT ICIAL 2/2023 [[INDIA SERVICEl2024
IBLOCK-II ICENTER VS
[POSCO
IPOGGENAMP
[ELECTRICAL
ISTEEL
ko, NEW|CS/COMMER [CS/COM/54 [27-09-2023 JAKMY 25-09- | 26-11-2024 [ - F 20-11-2025
[COURT ICIAL /2023 BUILDCON PJ2024
IBLOCK-II ILTD. VS SM(
[ENTERPRISES
[P. LTD.
ko, NEWICS/COMMER [CS/COM/47 [08-10-2024 [MRS. BALAfi1-02- | 26-11-2024 | - F [11-11-2025
ICOURT ICIAL 13/2024 IDEVI VSp2o25
[BLOCK-II IMUNICIPAL
ICORPORATION
IOF DELHI
28|SH. LAL SINGH, DISTRICTSOUTH-EAST[18 BLOCK 1CS(COMM) |547/2025 l07-07-2025 [STATE  BANK|14-10- 0-10-2025 0-10-2025[17-11-2025 [17-11-2025 [07-11-
WUDGE F INDIA VSio25 2025
JANIL
IGOSWAMI
29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICOMMERCIA CS/COMM/9[16.09.2022 [STALWART 29.10.20 [WITHIN 15 DAYS  [26.11.2025 | [ [
ILD. DJ COMM-02, DJ-COMM- IL u6/22 [FACILITIES VS.|25
2, SAKET COURTS, NEW,| IPRET STUDY
IDELHI.
130 |SH. VRINDA KUMARI ISOUTH-EAST [NIL

131 [MS. ANU GROVER BALIGA |[SOUTH-EASTNIL

132 |MS. NEELAM SINGH ISOUTH-EAST|NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
JUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIASSOUTH-EASTNIL
IDJ(DIGITAL)-07, SOUTH]
I[EAST DISTRICT,

5 [SH. RAJ KUMAR TRIPATHI,[SOUTH-EAST|NIL

13
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST [209 IRECOVERY 1/2025 04-01-2025 [RAKESH 09-10- [NIL INIL INIL [NIL INIL [P.E.-07-11-
[DISTRICT JUDGE [KUMAR 2025 2025, 10
I(COMMERCIAL COURT) ISHARMA VS| 11-2025,11-

IM/S KANWAR] 11-2025,
[ENTERPRISES IDE-13-11-
[PVT.LTD. 2025, 14
[11-2025,15-
l11-2025
209 IRECOVERY [376/2023 09-10-2025 [RICHCREDIT [10-10- [NIL INIL INIL INIL INIL [P.E.-17-11-
[FINANCE 2023 2025, 18
[PVT.LTD. VS| [11-2025,19-|
[HARPREET 11-2025,
ISINGH IDE-26-11-
2025, 27
fL1-
2025,28-
11-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
209 [RECOVERY [84/2025 20-03-2025 [DHARMPAL I30-10- [NIL INIL INIL INIL INIL [P.E.-24-11-
[TRANSPORT  [2025 2025, 25
PROP) 11-
ISUDHIR KR 2025,29-
S. NATIONAL 11-2025,
INSURANCE IDE-05-12-
ICO. LTD. 2025, 08
12~
[2025,09-
og [RECOVERY [183/2025  [05-07-2025 [LALIT KUMARJ1-10- |NIL INIL INIL INTL. INIL [P.E.-26-11-
S. MOHD 2025 2025, 27
IYUNUS 11-
2025,28-
[11-2025,
IDE-18-12-
2025, 19
l12-
[2025,20-
[209 IRECOVERY [181/2025 04-07-2025 [RAJDHANI AlRl27-10- [NIL INIL INIL INIL INIL IP.E.-20-11-
[EXPRESS PVTj2025 o025, 21
LTD. VS. MS§ [11-2025,25-]
IGLOBAL 11-2025,
ILOGISTIC IDE-01-12-
ISOLUTION 2025, 02
12-
2025,03-
12-2025
B7|MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
138 |SH. GORAKH NATH|NORTH-EAST|NIL
IPANDEY, DISTRICT JUDGE|
I((COMMERCIAL)-01
B9[SH. SUDESH  KUMAR,SHAHDARA |NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-01
4o MS. KIRAN BANSAL,EHAHDARA [ROOM NO|ICOMMERCIAICS COMMilo1-07-2025 [UNION BANK|04.10.20[NOT FILED INOT NOT INO- INO [PE
IDISTRICT JUDGE, 208 IL 02/2025 IOF INDIA VSg5 [FILED [FILED [10.10.2025
((COMMERCIAL COURT) JAMAR
[ROOM NO|ICOMMERCIAICS COMM[i5-01-2025 [PADMAVATI  (06.10.20[NOT FILED INOT INOT [NO- INO IPE/04.11.2
208 IL 38/2025 IGARMENTS VSj25 IFILED  [FILED 025
ISHRI KHATU|
ISHYAM
IROOM NOICOMMERCIACS COMM28-07-2025 JANIL KUMAR[06.10.20[NOT FILED INOT INOT [NO- INO IPE/03.11.2
208 IL. K62/2025 OHRA 25 [FILED [FILED 025
IMUNICIPAL
ICORPORATION
IOF DELHI
[ROOM NOICOMMERCIAICS COMM|04-01-2025 [SUNDER 09.10.20[NOT FILED INOT INOT [NO- [NO IPE/13.11.2
208 IL. l04/2025 ISINGH VSi25 [FILED [FILED 025
ISURENDER
ISINGH
[ROOM NOICOMMERCIAICS  COMMJ25-04-2025 [SURENDER 09.10.20[NOT FILED INOT INOT INO- INO |PE-
[208 IL [265/2025 ISINGH ANR VSi25 IFILED [FILED [13.11.2025
ISUNDER
ISINGH
[ROOM NOICOMMERCIAICS COMM[i3-02-2025 [KOMAL 16.10.20 [NOT FILED INOT INOT [NO- INO IPE/13.11.2
208 IL. [103/2025 [PRASAD VSi25 [FILED [FILED 025
ISHRI ANIKET
[KUMAR
[ROOM NOICOMMERCIAICS COMM23-04-2025 [MOHD 27.10.20 [NOT FILED INOT INOT [NO- [NO [PE/17.11.20]
208 IL. [257/2025 ISHAKUR VSi25 [FILED [FILED 25
IMUNICIPAL
ICORPORATION
IOF DELHI




DISTRICT

COURT

CASETYPE CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

IN VS MCD

ROOM REGI NAME VS
[ROOM NOICOMMERCIAICS COMM|23-04-2025 [MOHD 27.10.20 [NOT FILED INOT INOT [NO- INO PE/17.11.20|
208 IL [259-2025 JAZHARUDDIN |25 IFILED [FILED 25
'S MUNICIPAL
ICORPORATION
IOF DELHI
[ROOM NO|ICOMMERCIAICS COMM21.04.2025 [K.K. MITTAL27.10.20 [NOT FILED INOT INOT [NO- INO [PE/14.11.2
208 [248/2025 S. SANJAY]25 IFILED [FILED 25
INAGAR
[ROOM NO|ICOMMERCIAICS COMMI27-07-2024 [SMT SUSHILA[28.10.20NOT FILED INOT INOT [NO- [NO IPE /l
208 ko4/2024 S ASHODy25 [FILED [FILED 18.11.2025
IRAGHAV
[ROOM NO|ICOMMERCIA|CSCOMM  [22.02.2025 [CANARA BANK]31.10.20 [NOT FILED INOT INOT [NO- [NO [PE/28.11.2
[208 IL 113/2025 S PRASHANT25 IFILED [FILED 25
IGUPTA
l41[SH. SANJAY SHARMA-IIJSHAHDARA [03, NEWCS(COMMER [CS(COMM) [11.08.2025 |HARISH 08.10.20[NOT FILED INO INOT INO INO
IDISTRICT JUDGE), ICOURT ICIAL) 193/2025 ERMA VS5 [FILED
ICOMMERCIAL COURT IBUILDING INEETU
[RATHORE
1303, NEW|CS(COMMER [CS(COMM) [06.06.2025 [PRIME GOLD|08.10.20[NOT FILED [NO INOT [NO [NO
ICOURT ICIAL) 81/2025 ICABLES PVTj25 [FILED
IBUILDING ILTD VS
IMANISH
IGUPTA
1303, NEW|CS(COMMER [CS(COMM) [17.04.2025 [SUNITA 08.10.20|NOT FILED INO INOT [NO INO
ICOURT ICIAL) [234/2025 JINDAL VS5 [FILED
IBUILDING [RENTEASE
[INTERNATION
AL LLP
1303, NEW|CS(COMMER [CS(COMM) [04.08.2025 [BANK OK08.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) k79/2025 IBARODA VS5 [FILED
IBUILDING [RAJ
1303, NEW|CS(COMMER [CS(COMM) [27.08.2025 [RAHUL GUPTA|09.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) I523/2025 S ATUL 25 [FILED
IBUILDING
1303, NEW|CS(COMMER [CS(COMM) [09.07.2025 [RAJNI JAIN VS09.10.20[NOT FILED INO INOT [NO INO
ICOURT  (CIAL) lk26/2025 IM/S FAT Nis [FILED
IBUILDING [FURIOUS
IMOTOREN
1303, NEW[CS(COMMER [CS(COMM) [04.07.2025 [M/S TIRUPATI09.10.20[NOT FILED [NO INOT [NO [NO
ICOURT ICIAL) Ko7/2025 IDENIM VS5 [FILED
[BUILDING PONU
1303, NEW|CS(COMMER [CS(COMM) [17.07.2025 [BANK 0OH09.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) k45/2025 IBARODA VS5 [FILED
[BUILDING PITENDRA
[KUMAR
IMANGAL
o3, NEWICS(COMMER [CS(COMM) [07.08.2025 |[SHAILENDER [10.10.20 [NOT FILED INO INOT INO INO
ICOURT  (CIAL) koo/2025 ISINGH o5 [FILED
[BUILDING ICONSTRUCTIO
IN VS MCD
1303, NEW|CS(COMMER [CS(COMM) [07.08.2025 [SHAILENDER [10.10.20 NOT FILED [NO INOT [NO [NO
ICOURT  (CIAL) k89/2025 ISINGH o5 [FILED
IBUILDING ICONSTRUCTIO




DISTRICT

1303, NEW}
ICOURT
[BUILDING

ICS(COMMER
ICIAL)

ICS(COMM)
301/2025

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGI
09.05.2025

NAME VS
ISHREE 13.10.20
IBANKEY 25
IBEHARI PVT)
ILTD VS SUNTIT|
IGUPTA

INOT FILED

INO

INOT
[FILED

INO

INO

1303, NEW}
ICOURT
IBUILDING

ICS(COMMER
ICIAL)

Ics(coMm)
k46/2025

[17.07.2025

M/S M R
ITELECARE PVT}i5.10.20
LTD VS ANKURf25

[TYAGI

INOT FILED

INO

INOT
[FILED

INO

INO

B03, NE
ICOURT
BUILDING

ICS(COMMER
ICIAL)

[CS(COMM)
189/2025

02.04.2025

JARTHAN  JAIN[]27.10.20
S SAKKERAPR5

ISRIDHAR

IGROUP

INOT FILED

INO

INOT
[FILED

INO

INO

IDJ (COMM-04)

l42|[SH. PAWAN KUMAR MATTOSHAHDARA

[C.NO 304

ICOMMERCIA
IL

ICS(COMM)/
h30/2024

[[INDIAN
[BANK VS
IRITU JAIN

108-10-2025 [NOT
IFILED

INOT FILED

INOT
IFILED

INOT
[FILED

INOT FILED

[P.E. 22
l12-2025

IL

ICOMMERCIA

[CS(COMM)/
182/2025

IKOTAK
[MAHINDRA
IPRIME
ILIMITED V§]
IAMN

108-10-2025 INOT
IFILED

INOT FILED

INOT
IFILED

INOT
[FILED

INOT FILED

[P.E. 18
l12-2025

43

MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,|
((COMMERCIAL COURT)

INORTH-
WEST

lio6

CIVIL

[284/2023

l17-04-2023

ISANJEEV GOEL
VS MS V §
IYARNS PVT]
ILTD

[218/2020

[21-11-2020

M/S  SHREE]
UDYOG VS M/
TORADABAD
ICORRUGATION|
ICENTRE ~ PVT|
LTD.AND ORS.

[779/2022

101-10-2022

IDHEERAJ
SIDWANI VS
IM/S
[HALDIRAM
BHUJIAWALA
INC

[829/2022

01-11-2022

JAIN NARROW
[FABS \E
JADAPTIVE
ICREATION

k20/2022

[19-05-2022

ISUNCARE
[FORMULATION|
IS PVT LTD AND|
IORS. VS
JARCHEM
IDRUGS PVT
[LTD AND ORS.

[284/2023

[17-04-2023

ISANJEEV GOEL

S MS V §
[YARNS PVT]
ILTD

87/2022

[22-08-2022

IMAHENDER

[PAL  MAGGO!
S BOSCH|

ILIMITED

1862/2022

10-11-2022

IBOSCH LTD V§
TAHENDER
IPAL MAGGON

13/2022

07-04-2020

10-11-2022




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME
[749/2021 l24-12-2021 [M/S KLAS
[PRODUCTS PVT]
LTD VS M/§
[RAINBOW
[NTERNATION
JAL AND ORS.

571/2022 19-07-2022 [RAINBOW
[INTERNATION
JAL AND ORS V¢
[KLAS
[PRODUCTS PVT
ILTD

156/2021 25-02-2021 [HAZOORILAL

JAND SONY
JEWELLER  P|
ILTD v
[RAVINDER
[KUMAR
l42[SH.DEVENDER KUMAR]| INTL
JANGALA

5 [SH. JAGDISH KUMAR,[NORTH INIL

IDISTRICT JUDGE |
ICOMMERCIAL COURT

KW6|SH. RAKESH KUMAR-ILNORTH [NIL
[IDISTRICT JUDGH
(COMMERCIAL)

l47|SH. RAJ KUMAR, DISTRICTISOUTH INIL.
WUDGE (COMMERCIAL|WEST
ICOURT-01

48 |SH. BALWANT RAI BANSAL,| INIL
IDISTRICT JDUGE,|

ICOMMERCIAL COURT-02

llo[SH. GAUTAM  MANAN,| INTL.
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

150 [SH. RAKESH PANDIT,SOUTH NIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-04
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